
CENTRAL ADMINISTRATIvE TRiBUNAL 
.ENGALORE BENH 

Second floor, 
C.mmerciel Complex, 
Indirenagér, 
Bengalore-560 038, 

Dated: 12 AUG 1993 
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SUBJECT:- 

Please find enclosed herewith a copy of the ORDER/ 

in the .aboesajd 
epplicatj.n(s) on 	 S 

S 	-P :DEPUTY REGISTRAR 
- 	 . . 	 UDICIL BRANCHES. 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

BAPJGALDRE BENCH $ BANGALORE 

DATED THIS THE 27th DAY OF 3ULY, 1993 

'PRESENT 

HON'BLE JUSTICE MR, P.K.SHYAMSUNDAR 	.. VICE CHAIRPN 

HON'BLE IF. V. RAMAKRISHNAN 	... 	P2EPEER (A) 

APPLICATION No.640/93 

Menja, S/a. Late Range, 
Occ. Cooli, 
r/o. Akki Hebba]u, 
K.R.Pat Taluk, 
Mandya District. 	 ... 	Applicant 

(Spj C. Shanthappa 	... Advocate) 

Vs, 

1. TheUnion of India, 
fepresented by it. General Manager, 
Southern Railways, Park Tcwfl, 
Madres-3. 

11. 	 2. The Divisional Railway Manager, 
Southarn Railway, 
Mysore Divióion, ysore. 

3 The Divisional Safety Officer, 
Southern Railway, 
Myeôre Division, Nysore. 

4. The Sttian Master, 
Akkihsbbalu Railway Station, 
K.R,Pet, Mandys District. 	... R8spondents. 

This application, having come up before this Tribunal 

- 	 for admission, Hon'ble 3uetice Mr. P.K. Shyamsundar, Vice- 

made the following * 

0 R 0 E B 

' After having heard Shri C. Shanthappa for the 
ô4... 	 .Jr 	 - 

Aapplicant, we find there is no need to admit this application. 
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We think it appropriate to direct the Respondent institution 

jilweys to find out if they can appoint the applicant as 
, ,-----' 

sati%aia in some other place nearby to the place where he 

( 	' 
( as torrnerly working. 

" 	¼ 	2. •Jc,  With this observation, this application stands 
., 	¼ 

£'-'--'i. 
4'/Gi8 osed. Send a copy of this application to the respondents. 

ccH 
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MEMB 	(A) 	 VICE CMAIRPN 

ThUE' pap. 
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